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[It has been decided not to take
over Ayurvedic College Delhi, under
the direct control of the Government
of India for the present.]
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The Minister of Health (Dr. Sushila
Nayar): The Delhi Administration had
appointed a committee of five mem-
bers to review the working of the

Tibbia College and to make recom-
mendations about its future,
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Distribution of Rikkand Power betweea
UP, and MP.

+
461, f Shri 8. M. B.anerjee:
\ Shri Brij Raj Singh:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether any final decision hasg
been arrived at between UP. and
M.P. States regarding distribution of
Rihand Power; and

(b) if so, what is the decision?

The Parliamentary Secretary to the
Minister of Irrigation and Power (Shri
S. A, Mehdi): (a) No; Sir.

(b) Does not arise.

Shri S. M. Banerjee: Since the
matter ig outstanding since a very
long time, what are the difficulties
which the Central Government face
in arriving at a decision, and also
whether the U.P. Government have
made specific suggestions to the
Centre for a solution?

Shri S, A, Mehdi: The Central
Zonal Council had recommended that
the two Chief Ministers should meet
to finalise this matter. Now a meet-
ing is scheduled to be held on the
29th January and it is expected that
this matter will be discussed there.

Shri S. M. Banerjee: | want to know
whether any guidance has been given
by the Central Government to both
the¢ Chie? Ministers to arrive at an
amicable scttlement. If so, what
guidance has been given?

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
Personally 1T had a talk with them.
So many things were talked about in
this connection which I do not want
to disclose at this stage.

* Shri Daji: Since a inevet.ing is to be
held on the 29th, has the attentien of
Government been drawn to a state-
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ment by the Chief Minister of U.P. in
which he said that the claims of
Madhya Pradesh are absolutely ab-
surd and shall not be considered?
If so....

Mr. Speaker: Order, order.

Shri Daji: This statement has ap-
peared in the press. Now a meet-
ing is to be held on the 29th. Have
the Government of India taken cogni-
sance of such a statement? Are such
statements not  unhelpful? What
steps are Government taking to stop
such statements pending a final
settlement? ‘

Hafiz Mohammad Ibrahim: Pending
a final decision, the only thing that
can be done is to approach them. I
have made approaches four times to
U.P. during thig period. I had a per-
sonal talk also, and I have said that
the matter is now going to be dis-
cussed by them at the next meeting
which is going to be held at the end
of this month.

Shrt U. M. Trivedi: May I know if
any tentative propcsals have been
placed before the Government regard-
ing  the share of Madhya Pradesh
from the supply of Rihand?

Hafiz Mohammad Ibrahim: The
question of any share does not arise
at this stage. When the parties come
to a conclusion that they give and
take, at that time this question will
arise,

Economy in Administration

+
( Shri Eswara Reddy:
| Shri Kapur Singh:
*462. { Shri Harish Chandra
Mathur:
| Shri Y. D. Singh:

Will the Minister of Finance be
pleased to state:

(a) what steps have been taken by
‘Government to effect economy in
various spheres of administration in
view of the present national emer-

gency;
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(b) the amount actually saved so
far and likely to be saveq by those
steps, Ministry-wise; and

(c) whether State Governments
have also been directed to initiate
economy measures?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwar{
Sinha): (a) and (b). A number of
measures have been initiated for
effecting economy in administration
in the context of the present emer-
gency, particularly in non-defence
expenditure. The more important of
the steps taken relate to economy in
the use of paper, printing, and other
items of a contingent nature, curtail-
ing of cxpenditure on travelling
allowance, overtime allowance and on
staff budgets. Expenditure on non-
essential schemes and schemes not
directly related to the defence offorts
has been curtailed by postponement or
dropping of the schemes. The Cen-
tral Plan Outlay for 1963-64 has been
reviewed and reoriented by a proper
reassessment of the relative priorities
of the Plan schemes. The effect of
these measures will be reflected in
the Budget estimates for the next
financial year,

A statement is laid on the table of
the House indicating in detail the
measures for economy in expenditure
taken by Government and the savings
likely in 1962-63 and those anticipat-
ed during 1963-64. Information from
some of the Ministries is still await-
ed and a supplementary statement
will be laid on the table of the House
as early as possible. [Placed in
Library. See No. LT-758/63.]

A high level Economy Committee
consisting of the Home Secretary,
Finance Secretary (Expenditure) and
Additional Secretary, Planning Com-
mission, has also recently been set up
for making a summary study of the
staffing position and other matters
connected with expenditure in differ-
ent Ministries and making recom-
mendations for economy;

(¢) Yes, Sir.





